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. tbe directives of the . Reserve Bank of India 
regrl(di'ng obtaining of ,personal guarant~es 
from Directors' and o~her $enior personnel 
of ,be borrowing indu trial , undertakings; 
aod ' 

(b) if so. the reaction of Government 
thereto? ' 

tHE MINISTER OF STATB IN .'T E·' 
MINISTRY OF FINANCE (SHRI 
JANAROHA A POOIARY) : (8) aDd {b)" 
Representations have been received ' by the 
Government 'and the Reserve Bank of India 
regarding guideline ' of Reserve 'Bank of 
India to the banks about obtain'ing of per-
sonal goarntees of directors and other maoa-
gerial personnel of borrowing concerns under 
certain circumstances, These guidelines 
bId been issued by the Res rve Bank of India 

, in the contex.t of gro ing sickness in iodus-
trie and jncrea~e in the volume of sticky lirre-
coverable advances of bank , Th,e Reserve 
Bank of India, after taking into con idera. 
tion representations made, have modified 
the guidelines and adv~jed bank that 
ordinarily they nes:d J?ot in ist on personal 

. guarantees from profes ional manager I 
directors except in ca es where they have a 
slgnilicant sharehold;ng in the' comp1lny. 

Pr -Em' Uv Pur('ba e of Immovable 
Properties by Governm,ent 

*40. SHRI B .N., NANJB GOWD~ : 
'SHRI G. ' BA AVARAJU: 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether Union Govetnmeo't plans 
to corU,inue pre .. emptive purchase of 
immovable properties under the Income 
Tax A'ct; and ' 

(b) If 0, whether the decision was 
taken only after being encouraged by the ' 
initial success and tbe total number of 
immovable properties purchased in 1986 ? 

THB MINISTER OF STATE IN THE 
MINIS RY , OF FINANCE (SHRI 
lANARDHA A P<?OJARY): (a) Yes, Sir. 

(b) No, Sir. Pre-emptive purchase of 
,immovable pr pertie is being continued' 
as a part of the opera tioo of Long Term 
Fiscal Policy. The , total number of 
immovable properties ordered to ~e pur-
~h.l\ed in calend,r year 1986 i 7l. . ' . 

Loan under Self .. f;mplf)yment tot ' 
Educated Unemployed Scheme 

231, SHRI VIJAY N. PATIL: Wil 
the Minister of FINANCE ' be' pleased to 
to state :', . 

, (a) the number of &lersODS given loan ' 
by tbe nationalised baoks and 1be ' amount· 
of Joan disbur ed under ' Self-Emplo,ment· 
for Educated Unemployed' scheme "-iDa 
1986-87, State-wise: . ' 

(b) . whetber tbe perSODS giveD ,.oan ' 
In 1984-85 bave started repaying and if not, . 
~umber of det:&ulters; and 

(c) the reas~ns for such ooo-reco-
very? 

THE MINISTER OF STATE IN THE 
MINJSTRY OF FINANCE (SHR) 
JANARDHANA 'POOJARY): (a) Pre-
sumbly~ the Hon'ble Member is referriog 
~o the Scheme for ' providing Self-Employ-
ment to t e Educated' Unemployed Youth 
w.hich WI introduced in the' year 1983-
84, The' SMite-wise progress of the loao 
sanctioned during the year ' 1986.:87 ' wiJt'be 
know? on~y after the end of the financial 
year, 

" (b'> and (c). Reserve Bank ' of India 
ha reported that the pre~en~ data Jeportin'g 
system from the banks does not generate 
information in the manner asked -fOf. ' 

M · D.Uracture of ElectronIc Watcbes in 
tb C untry 

, . 232. SfIR( 'MOH!,t.NBHAI , PATEL: 
Will tbe, PRIME MINISTBR be: pleased to 
state : 

(a) ' the names of the ' industrial units 
manufactuTing quartz and dlaital watches 
in the country and the annual production 
of such watche in each unit; and 

(b) whether the warches manufactur~d ' 
, in lodia are very costly ,1 " 

'fHE MINISTER OF STATE IN TIlE 
MI~ISTRY OF SCIENCE AND TECHNO • . 
LOGY AND MINISTER OF ' STATE IN 
tHB .DEPA~TtdENTS OF OCEAN DBVE-
L9PMENT. ATOMIC ENERQY, ELEe. 
TRONlCS AND SPACE (SHRJ K.R. 
'NARA Y ANAN) :. (a) Quartz 'AnaIol 
watches and Digital watches are maoufac .. 

.t\lrod \)oth in t~e or~anised aector aod small 


